IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :23-07-2024

Date : 23.07.2024

Cc.C

Applied For

ABLAPL (Se
61145/ [23.07.2 |- SK at
1 5024 024 1472/2 |BISWAL C.O. Order Dtd. 2024-07-19 No-
024 )
[ ABLAPL (Se
61146/ [23.07.2 |- PK at
2 5024 024 1472/2 MOHANTY C.O. Order Dtd. 2024-07-19 No-
024 )
- ABLAPL (se
61147/ |23.07.2 |- USHARAN at
3 10054 lona s848/2 |1 parr |C-O- Order Dtd. 2024-07-19 e
024 )
[ ABLAPL (Se
61149/ [23.07.2 |- RATNAKA at
4 2024 024 6751/2 IR SAHOO C.O. Order Dtd. 2024-07-19 No-
024 )
[ ABLAPL (se
61150/ [23.07.2 |- at
5 1005 loaa 3925/2 [B DAS  [C.0. Order Dtd. 2024-07-19 e
024 )
B BLAPL- RAKESH (Se
6 |o0sot/123-07-2 las19/2 kumar  [c.o. [°OUKT lorder pra. 2024-07-12  PATET AT
024 ROUTRAY : 2
B BLAPL- [RAKESH (Se
7 53222/ 22.072 las19/2 komar  |c.o. [SOUFT lorder Dra. 2024-07-19  [PATET 2F
024 ROUTRAY : 2)
[ ABLAPL (se
61164/ |23.07.2 |- S. COURT at
8 12024 024 7004/2 BIswan |©°©0° No. s (Order Dtd. 2024-07-22 No-
024 2)
. |61166/[23.07.2 [TRP (C) [sANTOSH COURT o M.J.C [(se
9 |ooza . 52 B coman |C+0- ig s lorder Dtd. 2024-07-19 o




10

11

12

13

14

15

16

17

18

19

20

33/202 MAHANTY No-
4 6)
61167/ (23.07.2 "B COURT S e
o2a 165 1?1/20 B. DAS [C.0. (7" [Order Dtd. 2024-08-12 > .. |2°
L 6)
M/S
SWETLAN
TRPCRL ? SAS' (Se
61169/ [23.07.2 |- e COURT BAIL- |at
2024 (024 24/202 EAE’ C-0. |yo, 1 [Order Dtd. 2024-07-19 | No-
4 MOHANTY 3)
, D.
MISHRA
TRPCRL (Se
61171/ 23.07.2 |- p. COURT BAIL- |at
2024|024 24/202 astia |©*9¢ |yo. 1 [OFder Drd. 2024-07-15 No-
4 3)
ABLAPL (Se
61172/ |23.07.2 |- 5. COURT at
2024|024 6990/2 BIswaL OOt o, 1 (0rder Dtd. 2024-07-22 No-
024 3)
ABLAPL (Se
61173/ 23.07.2 |- s. COURT at
2024|024 6987/2 BISWwAL O Ot o, 1 (0rder Dtd. 2024-07-22 No-
024 3)
RVWPET (Se
CIVIL
61174/ [23.07.2 |- T.X. COURT at
2024|024 34/202 Nayak  |°-O¢ |yo. 1 [OFder Drd. 2024°07-19  REVIS |y
ION
4 1)
RVWPET (Se
CIVIL
61175/ |23.07.2 |- D.D. COURT at
2024|024 34/202 moHaNTY ©*9° lno. 1 [Order Drd. 2024-07-19  REVIS |
ION
4 1)
RVWPET (Se
CIVIL
61176/ [23.07.2 |- T.X. COURT at
2024|024 12/202 Nayak |©°O¢ o, 1 (Order Dtd. 2024-07-19 REVIS |y
ION
4 1)
RVWPET (Se
CIVIL
61177/ |23.07.2 |- D.D. COURT at
2024|024 12/202 Momanty |©-O¢ o, 1 (Order Ptd. 2024-07-15 REVIS |y,
ION
4 1)
RVWPET (Se
CIVIL
61178/ |23.07.2 - T K. COURT at
2024|024 13/202 Nayak OO o, 1 (O¥der Dtd. 2024-07-19 REVIS g
ION
4 1)
RVWPET (Se
CIVIL
61179/ |23.07.2 |- D.D. COURT at
2024|024 13/202 MomanTy ©-O¢ o, 1 (OFder Ptd. 2024-07-15 REVIS |y,
4 ION 1)
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22

23

24

25

26

27

28

29

30

31

32

33

RVWPET (se
CIVIL
61180/ [23.07.2 |- T.K. COURT at
2024|024 14/202 Nayak |©°O¢ o, 1 (Order Dtd. 2024-07-19  REVIS |y,
TON
4 1)
RVWPET (se
CIVIL
61181/ [23.07.2 - D.D. COURT at
2024 [024 44/202 onanTy |©-O- |yo. 1 [OFder Dtd. 2024-07-19  REVIS |y
TON
4 1)
RVWPET CHIEF (se
CIVIL
61182/ (23.07.2 |- A. JUSTI at
2024  [024 108/20 [MoHaNTY [C-O |cprg |Order Dtd. 2024-07-26 ?g;ls No-
24 COURT 1)
. CHIEF (se
61183/ [23.07. S.K. JUSTT at
001 |55 ;2/202 RADHAN prg (Order Dtd. 2024-07-19 e
COURT 1)
CHIEF (Se
ARBP-
61184/ |23.07. A.K. JUSTT at
2024 024 ;3/202 RANA C. cprg Order Dtd. 2024-07-19 No-
COURT 1)
CHIEF (se
WP (C) - WRIT
61185/ |23.07. T.K. JUSTT at
s02a . |55 ;gg;s/ oty €0+ loprg  (Order Dtd. 2024-07-19 EﬁiNC e
COURT 38)
PRAVATE CHIEF (se
WP (C) - WRIT
61186/ |23.07. E JUSTT at
2024 024 ;8227/ RAYSING cp'g |Order Dtd. 2024-07-19 Eljzch No-
H COURT 17)
RVWPET CHIEF (e
B.R. CIVIL
61187/ 23.07.2 - JUSTT at
024 oo 25320 iENAPAT C.0. |op7g (Order Dtd. 2024-07-18 igzls .
11 COURT 1)
RVWPET CHIEF (se
CIVIL
61188/ [23.07.2 - D. JUSTT at
2024 024 253/20 |samar,  [©+O¢ |cprg [Order Drd. 2024-07-18 ?g;ls No-
11 COURT 1)
CHIEF (e
CONTC-
61189/ [23.07. G.C. JUSTT CONTE |at
2024 . o2 §i1/20 Jinn[C-0. [SgVo lorder Dtd. 2024-07-19 S 7T 2T
COURT 4)
CHIEF (se
CONTC-
61190/ [23.07. T. JUSTT CONTE |at
022 |ona 321/20 suary  [C-O- ogvg (Order Dtd. 2024-07-19  |-° % %"
COURT 4)
CHIEF (se
CONTC-
61191/ [23.07. N.K. JUSTT CONTE |at
2022 loaa éii7/2 coun  [C-0- |apig  jorder Drd. 2024-07-19 |-o 7T S
COURT 4)
CONTC- CHIEF (se
61192/123.07.2 |g,3/50 [S:BARDH |¢ o |5uSTI |order Dtd. 2024-07-19 |CONTE |a¢
2024 (024 AN MPT
16 CE'S No-




[ [COURT )
[ CHIEF (se
CONTC-
61193/ [23.07. JUSTI CONTE |at
340055, 15on 220/20 S.S.DAS [C.0. | 77 " (Order Dtd. 2024-07-19 |- °% 2"
COURT 4)
[ CHIEF (Se
CONTC-
61194/ |23.07. K. JUSTI CONTE |at
3500054 looa éiZS/z vaNpaL |C+O¢ |oprg  [Order Dtd. 2024-07-19 |-S T -
COURT 5)
[ CHIEF (se
CONTC-
61195/ |23.07. S.K. JUSTI CONTE |at
36 000a |52 éi23/2 ony C.0. |pvg [order Dtd. 2024-07-19  |-- 7% |°F
COURT 4)
- CHIEF (se
WP (C) - |TAPAN WRIT
3761196/123.07.2 |00 0270 |ky. c.o. |9USTL |order Dtd. 2024-07-16  |BRaNC 2F
2024 024 024 NAYVAK CE'S aoe  [No-
COURT 36)
- CHIEF (Se
CONTC-
61197/ |23.07. S.K. JUSTI CONTE |at
38 5024 024 éié4/2 SAHU C. cprg Order Dtd. 2024-07-19 MPT No-
COURT 4)
[ CHIEF (se
CONTC-
61198/ [23.07. S. JUSTT CONTE |at
3900554 |52a 123/20 MoHANTY (GO |eprg  [Order Dtd. 2024-07-19 |-- ° |20
COURT 4)
- CHIEF (se
WP (C) - WRIT
61199/ [23.07. J JUSTI at
40 2024 024 8;23/2 DEHURY C. CE'S Order Dtd. 2024-07-16 EljéNC No—
COURT 36)
___ CHIEF (Se
WA- WRIT
61200/ |23.07. M.R. JUSTT at
a1l o éggZ/z snboo  [C-0- |optg |order Dtd. 2024-07-18 iPPEA e
COURT 4)
- CHIEF (se
CONTC-
61201/ [23.07. P.K. JUSTI CONTE |at
42,50 150 3529/2 tamax  [C-0- [pig  (Order Dtd. 2018-08-17 |0 7F |2°
COURT 5)
[ CHIEF (Se
CONTC-
61202/ |23.07. P.K. JUSTI CONTE |at
13,50, 1554 3529/2 bamax  [C-0- [ipvg  |order Dtd. 2024-07-19 -0 7T |12C
COURT 5)
[ CHIEF (se
WP (C) - |AMIYA WRIT
44|01203/1123.07.2 1 o007/ lkomar  c.o. |795TT lorder Dptd. 2024-07-18  [BRANC |2
2024 024 023 lswArN CE'S i
COURT 20)
[ CHIEF (Se
WP (C) - WRIT
61204/ |23.07. DK JUSTI at
45 5004 024 3352337/ MALLICK |C cpr'g |Order Dtd. 2024-07-18 EPj?NC No-
COURT 20)
- l61213/[23.07.2 [RLAPL- M R CHIEF (Se
4615024 024 7011/2 |sanoo  |C*O- |gugpr [0Fder Dtd. 2024-07-22 at
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48

49
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53

54

55

56

57

58

024 CE'S No-
COURT 20)
CRLREV CHIEF CRIMI |(Se
61218/ 123.07.2 |- A. JUSTI NAL at
2024 (024 184/20 |parIDA |C°O" |cErg (Order Dtd. 2024-07-22 lhporg No-
23 COURT ION 3)
CHIEF (Se
WP (C) - WRIT
61220/ 123.07. A.K. JUSTI at
2024 |o2a ;gigo/ BEHERA cprg |(Order Dtd. 2024-07-22 EﬁﬁNc No-
COURT 46)
(Se
WP (C) - WRIT
61222/123.07.2 1191199, 8. pas |c.o0. |SO%RT lorder Dtd. 2024-08-13  [BRAnc 12T
2024 024 NO. © No-
2024 H-5
47)
(Se
WP (C) - WRIT
61223/ 123.07. ASHUTOS COURT at
2024 024 15437/ 4 pANDA [C- No. & Order Dtd. 2024-07-15 BRANC No-
2024 H-2
7)
(Se
WP (C) - WRIT
61225/ 123.07. P.K. COURT at
5094 024 27084/ MOHANTY C. No. € Order Dtd. 2024-06-27 BRANC No-
2023 H-3
13)
(Se
WP (C) - WRIT
61227/ 123.07. S.K. COURT at
5024 o 5703/2 S ARDHAN NO. 6 Order Dtd. 2024-07-22 BRANC No-
024 H-4
17)
(Se
WP (C) - WRIT
61228/ 123.07. B.K. COURT at
2024 024 5703/2 pARDHI |C- NO. & Order Dtd. 2024-07-22 BRANC No-
024 H-4
17)
(Se
WP (C) -
61229/ 123.07. S P COURT at
2024 024 17277/ SAHOO C. NO. 6 Order Dtd. 2024-07-22 No-
2024
17)
(Se
WP (C) - WRIT
61231/ 123.07. S.K. COURT at
2024 024 6142/2 B1SHAL C. NO. & Order Dtd. 2024-07-18 BRANC No-
019 H-1
1)
(Se
WP (C) -
61232/ 123.07. S P COURT at
2024 024 17354/ SAHOO C. NO. 6 Order Dtd. 2024-07-22 No-
2024
1)
(Se
BLAPL-
61252/ |23.07. B.B.ROU COURT BAIL- |at
2024 024 11711/ - C. NO. € Order Dtd. 2024-07-22 1 No-
2023
5)
(Se
BLAPL-
61255/ 123.07. P.K. COURT BAIL- |at
2024 024 12192/ MOHANTY C. NO. 6 Order Dtd. 2024-07-22 1 No-
2023
3)
5961258/ [23.07.2 BLAPL- [B. (c.0. [cOURT |order Dtd. 2024-07-22  [BAIL- [(Se
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61

62

63

64

65

66

67

68

69

70

71

2024 |024 12397/ [NAYAK NO. 6 1 at
2023 No-
2)
(Se
BLAPL-
61259/ 123.07. L. COURT BAIL- |at
so2a . loaa 12397/ |0 vmy [C0- [gg ¢ [Order Dtd. 2024-07-22 | e
2023
2)
CRIMI | (Se
CRLA-
61261/ [23.07. S.p. COURT NAL  |at
2024 |024 324/20 sagoo |9 lyo. 5 [Order Dtd. 2024-07-26 |, popa |yo-
L 9)
BLAPL- PARTHA (Se
61264/123.07-2 991 3/5 |saratar (c.0. |SOURT lorder ptd. 2024-07-22  [PAIDT jat
2024 |024 NO. 5 1 No-
023 DAS
2)
(Se
cMP- R K WRIT
61266/ 123.07.2 /15 50 lwonasio [c.o0. COURT lorder bptd. 2024-07-22  |BRANC 2F
2024 |024 NO. 5 No-
24 I H-2
6)
(Se
CMP-
61269/ [23.07. COURT at
2024 . o9 674/20 M R KAR (C.0. | 7" lorder Dtd. 2024-07-22 e
24
6)
(Se
CMP- WRIT
61271/ 23.07. S K COURT at
o2a |02 717/20 [0 C.0. |0 ' [order Dtd. 2024-07-22  [BRANC |°°
24 H-5
23)
ABLAPL (Se
61273/ [23.07.2 |- M. COURT at
2024 024 6970/2 nayak  |C°0- |yo. 5 (Order Dtd. 2024-07-22 No-
024 23)
(Se
CMP- WRIT
61274/ |23.07. K C COURT at
024 oo 744/20 |\ C.0. |0 "¢ [order Dtd. 2024-07-22  [BRANC |°
24 H-5
23)
(Se
CMP- WRIT
61278/ |23.07. A K COURT at
024 o9 730/20 [0 [C.O. [-°", lorder Dtd. 2024-07-19  [BRANC |°°_
24 H-5
23)
ABLAPL (Se
COURT
61279/ |23.07.2 |- M. at
2024|024 6976/2 NAYAK |C° gfb 2 |oxder Dtd. 2024-07-22 No-
024 23)
CMP- COURT wriT | (°€
61281/ 123.07.2 0, /50 |LOKANAT | (o 190 "5 lorder Dtd. 2024-07-22  [BRANC 2F
2024 |024 H SAHOO No-
24 OLD H2 |
WP (C) - COURT wrIT |'5€
55522/ 32407' 29546/ SOEANTY C.0. NO. 2 |order Dtd. 2024-07-22  |BRANC ;E_
2019 OLD H-3

13)




72

73

74

75

76

77

78

79

80

81

82

83

84

(Se

WP (C) - COURT WRIT
gé§23/ 32407’ 24138/ ?ﬁgﬁYAs NO. 2 |order Dtd. 2024-07-22  |BRANC ;E_
2023 OLD H-3
11)
ABLAPL (Se
COURT
61285/ (23.07.2 |- PRANAYA BATL- |at
2024|024 6916/2 |SWAIN no. 2 |Oorder Dtd. 2024707719y No-
024 2)
(Se
CMP- COURT WRIT
61286/ 123.07.2 |55, 50 |L D NO. 2 |order Dtd. 2024-07-22  |[BRANC 2°
2024 024 SAHOO A No-
24 OLD H-5
23)
ABLAPL (Se
COURT
61287/ (23.07.2 |- PRANAYA at
2024 (024 6920/2 |SWAIN ggb 2 |order Dtd. 2024-07-19 No-
024 23)
CMP-  |ASHUTOS COURT wriT | (°€
23328/ 22.97+2 l1065/2 NO. 2 (Order Dtd. 2024-07-22  |BRANC |>°
023 MOHANTY OLD H-7 52)
WP (C) - | PARTHA COURT wriT | (5€
61289/ |23.07. at
2024 . o9 566/20 |SARATHT NO. |Order Dtd. 2024-07-22  BRANC °°
24 DAS 20 H-4
52)
ABLAPL (Se
COURT
61290/ |23.07.2 |- P.K at
2024 024 6985/2 [MOHANTY 28‘ Order Dtd. 2024-07-22 No-
024 52)
61292/ |23.07 RVWPET | ANESH COURT CIVIL ;ie
2024 loza " |512/20 [cHANDRA NO. |Order Dtd. 2024-07-19  |[REVIS o
JENA 20 TON ©
19 1)
ABLAPL (Se
COURT
61293/ (23.07.2 |- SARAT BATL- |at
2024|024 6971/2 |DASH gg‘ Order btd. 2024-07-22 |, No-
024 3)
(Se
RPFAM- COURT
61294/123.07.2 1155 50 s p pas NO.  |Order Dtd. 2024-09-27 at
2024  |024 No-
24 20
3)
ABLAPL (Se
61295/ [23.07.2 |- SINIBAS COURT BAIL- |at
sona . |55 6969,2 | NO. |order Dtd. 2024-07-22 | e
00 MOHANTY 20 5
(Se
cMP- COURT WRIT
61296/ 123.07.2 153, 5 |S K NO. |Oorder Dtd. 2024-07-22 |BRANC 2T
2024 |024 SAHU No-
24 20 H-5
23)
CMP- COURT WRIT |(Se
23227/ 33407' 749/20 B B DAS NO. Order Dtd. 2024-07-22 BRANC |at
24 20 H-5  |No-




| | 23)
ABLAPL (se
COURT
61298/ 23.07.2 |- ARUNDHA at
85 (0052 lona 5984/2 |71 sany [C* 28. Order Dtd. 2024-07-22 e
024 23)
[ ABLAPL (Se
COURT
61299/ 123.07.2 |- P.K at
86 5024 024 6996/2 DALAT C. 28. Order Dtd. 2024-07-22 No
024 23)
[ ABLAPL (se
COURT
61300/ |23.07.2 |- P.K at
87 (0051 oo 5993/2 [parar  |C* 28. Order Dtd. 2024-07-22 e
024 23)
N (Se
WA- COURT WRIT
61302/ 123.07. P.K. at
88 00, 19oa 375/20| * 5 [c.0. NO.  lorder Dtd. 2024-07-16  |APPEA |°°
24 20 L
6)
N ABLAPL (Se
COURT
61303/ (23.07.2 |- B.S BATL- |at
89000547 54 5979/2 lswamy  |C* 28. Order Dtd. 2024-07-22 |/ -
024 3)
[ ABLAPL (se
COURT
61305/ 123.07. - H.K at
90 05a . 522 6977/2 IMorANTY [C* 28. Order Dtd. 2024-07-22 o
024 3)
N (Se
WA- COURT WRIT
61307/ 123.07. P.K. at
9152 554 376/20 [ ° |C.0. NO. |order Dtd. 2024-07-16  |RPPEA |°"_
24 20 L
6)
[ ABLAPL (Se
COURT
61309/ 123.07. - K.C at
92(0054 " loaa 5973/2 |samar,  |C- 28. Order Dtd. 2024-07-22 e
024 6)
61311/ 3,072 [0 [NAS COURT 2
93 Y RANJAN [C.O. [NO. |order Dtd. 2024-07-22 a
2024 024 6978/2 | oo 20 No-
024 6)
[ (Se
WA- COURT WRIT
61312/ 123.07. P.K. at
9 |, oon lo2a 377/20 | Lo [C.O. NO.  order Dtd. 2024-07-16  APPEA |° -
24 20 L
6)
61313/ [23.07 AR s R COURT ;ie
95 (0050 loaa 69892 i?TTANA C. 28. Order Dtd. 2024-07-22 e
024 o)
[ (Se
WA- COURT WRIT
61314/ 123.07. P.K. at
96 5024 |24 378/20 | fyga  [C-O- [NO. Order Dtd. 2024-07-16  |APPEA |~
24 20 L
6)
61315/ |23.07.2 |aBLAPL [D.K COURT o BATL- |(Se
97 5024 024 ~ JENA C. NO. Order Dtd. 2024-07-22 1 at




- 6991/2 20 No-
024 3)
[ (Se
WA- COURT WRIT
61316/ (23.07.2 P.K. at
98 -0 u 5oa 379/20 [ °.  |C.0. NO. |Order Dtd. 2024-07-16  |APPEA |°°_
24 20 L
6)
[ ABLAPL (se
COURT
61317/ [23.07.2 |- B.C at
99 004 loza s974/2 |panpa  [C- 28. Order Dtd. 2024-07-22 -
024 6)
- WA- COURT wriT | (°€
1061318/ (23.07.2 P.K. at
o boona . |52a 380/20 [ “.  [C.0. NO. |Order Dtd. 2024-07-16  |APPEA |°°_
24 20 L
6)
[ ABLAPL (Se
COURT
1061319/ |23.07.2 |- CHHABT at
L bosa | |52a 7002/2 |RaNA C. 28. Order Dtd. 2024-07-22 e
024 6)
- WP (C) - COURT wrIT |'°€
1061320/ |23.07.2 K. at
5 loona  looa 4148/2 |, o |C.0. NO.  lorder Dtd. 2024-07-18  [BRANC |°°_
024 20 H-3
13)
N BLAPL- COURT (Se
1061321/ [23.07.2 B.B. BATIL- |at
3 |ooza . |52 10382/ | ¢ |C.O. NO.  lorder Dtd. 2024-07-22 | o
2023 20
10)
- ABLAPL (se
COURT
1061322/ |23.07.2 |- g.c at
4 2024 |024 7007/2 |JENA | 28‘ Order Dtd. 2024-07-22 No-
024 10)
[ ABLAPL (Se
COURT
1061323/ |23.07.2 |- S.K at
5 2024 024 7001/2 par1k  |*On 70+ (Order Dtd. 2024-07-22 No-
024 10)
N WA- COURT wriT | (°€
1061324/ [23.07.2 P.K. at
¢ oona  |o2a 381/20 [ °0 [C.0. NO. |Order Dtd. 2024-07-16  |APPEA |°~_
24 20 L
6)
[ ABLAPL (Se
COURT
1061325/ |23.07.2 |- J.R BATL- |at
7 |2024 |024 7060/2 [NAYAK | gg' Order btd. 2024-07-22 | No-
024 4)
[ (Se
WA- COURT WRIT
1061326/ (23.07.2 P.K. at
s ooaa . |o2a 382/20 | - - |C.0. NO.  |order Dtd. 2024-07-16  |APPEA |°°_
24 20 L
6)
[ ABLAPL (Se
COURT
1061327/ |23.07.2 |- J.R at
9o 2024 |024 7003/2 Navak 01O+ [70-  (Order Dtd. 2024-07-22 No-
024 6)
11161328/ [23.07.2 wa-  [p.K.  [Cc.O. [COURT |order Dtd. 2024-07-16 |WRIT |(Se




2024 |024 383/20 |LENKA NO. APPEA |at
24 20 L No-
6)
CRLMP- COURT wriT | (°€
61329/ 123.07. P.K. at
so2a . 524 1030/2 | oo o [CL0. NO. Order Dtd. 2024-07-22  [BRANC | °_
024 20 H-3
14)
(Se
BLAPL-
61330/ 23.07. AK COURT at
so2a . lo2a 4315/2 [ oo ny (C-0. [c7Tg [order Dtd. 2024-07-22 Too
024
14)
(Se
CRLMP- WRIT
61331/ |23.07. S. COURT at
2024 lo2a 722/20 2~ .o [C.0. |- 770 lorder Dtd. 2024-07-22  [BRANC |-
24 H-4
37)
(Se
BLAPL-
61332/ 23.07. COURT at
sona 554 5070/2 [BK KUND [C.0. |« "0 lorder Dtd. 2024-07-22 o-
024
37)
(Se
CRLMP- WRIT
61333/ 23.07. L. COURT at
20 624 722/20 |- oo [C.0. |- 770 |order Dtd. 2024-07-22  [BRANC |°-
24 H-4
37)
(Se
CRLMP- WRIT
61334/123.07.2 11157 5l pas |c.o. ISO9RT |order ptd. 2024-07-22  [BRANC 2T
2024 (024 NO. 8 No-
024 H-3
14)
TRPCRIL, (Se
61335/ [23.07.2 |- P. COURT BATL- |at
2024 (024 48/202 [asTia |0 |no. 3 (Order Dtd. 2023-11-23 No-
3 4)
.. MISC. |(Se
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